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However, National SeedI Corporation and 
State Parms Corporation 01 India, the 
Government of India UndertakiDp, supply 
aeecls to the State Governments on receipt of 
firm indents !'ubject to the availability. The 
National Seecb Corporation and State Farms 
Corporation of India have sapplied 12646 
qtll. aDd 2784 qtls. of certified leeds of 
oilIeedI durin. Rabi 1987-88 and Kharif 
198 8 respectively. 

(b) The National Seeds Corporation has 
.applied tbo certified seeds of Soya beaD at 
the rate of RI. 1100 per qtl. ; Sunflower at 
the rate of lb. 1800 per qtJ. and Mustard 
at the rate of Rs. I SOO per qtl. to Uttar 
Pract.h for sowina duriDa Rabi-1987-88 
aDd Kharif-1988. The State Farms Corpo-
ration of India have supplied Toria certified 
teed to Uttar Pradesh at the rate of 
R.I. 1200 por qtl. ex-farm during Rabi-
1987-88. . 

(c) Question does not arise. 

(.BIIgIII~l 

GarHe Prices 

2333. SHRI MAHENDRA SINGH: 
Will the Mlnilter of AGRICULTURE be 
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pleued to ltate : 

(a) whether Government are aware that 
Garlic which was sold at fantasticall y hiah 
prices last year in various mllldis has gone 
abegging tbis year and hu no buyers even. 
at ten to fi"e per cent of tbe last year', 
q rices ; 

(b) the Government'. estimate about the 
garlic yield in different States last year and 
this year; and 

(c) the steps taken by the Central and 
State aaencies to help the growen of garlic 
to obtain a fair price for their produce 'I 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHR.I SHYAM LAL 
YADAV) : <a> 1be garlic prices in 1986-87 
were abnormal1y higher due to lower produc-
tion in 1985-86. Though the prices during 
the current year are lower than the last year, 
these prices are still higher as compared to 
normal )'all. 

(b) The production of garlic in major 
States during 198'-86 and 1986-87 is given 
below: 

('000 tonnes) 

1985-86 1986-87 

5.0 5.7 

15.8 13.4 

8.4 10.4 

40.7 58.0 

25.5 29.6 

66.4 56.5 

12.6 19.9 

IS.2 12.5 

189.6 206.0 



AUOUST 11.1MB 

Similar estimates for 1987·88 are DOt 
yet avaUable from all the States. 

(c) Since the ruling market pricea are at 
present reasonably at higher levels. there 
does not seem to be any need for market 
iDtem:ntion. 

R aad D WiDg for Increase Ia GroODClaut 

2334. SHRIMATI N.P. JHANSI 
LAKSHMI: Will the Minister of AGRI-
CULTURE be pleased to state : 

<a) whether the Research and Develop-
ment Wing in tbe Ministry has made any 
progress in improving per hectare yield of 
groundnut ; and 

(b) if so, the details thereof 'I 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURAL 
RESEARCH AND EDUCATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
BARI KRISHNA SHASTRI>: (a> Yes. 
Sir. 

(b) Ten improved high yielding varieties 
posscssina mono/multiple resistance to one or 
the major pests and/or diseases have been 
~)opcd jn the last 2 years. 

CIearaDce of Irrigatioa Projects from 
Mabarasbtra 

2335. SHRI S.G. GHOLAP : Will the 
MiniIter of ENVIRONMENT AND 
FORESTS be pleased to state : 

<a> whether a number of irription 
projcctI in Thana and Nasik districts of 
Maharashtra arc held up for want of sanction 
from Union Government; 

(b) whether there is only 12 I'Cf cent of 
land UDder irrigation in Maharashtra as 
apiDSt 28 per cent in the country; and 

(c) wbetbcr Oovernmont will take into 

(I) BblpatiB~ • 

(2) a.ipuri (AprdaDda aDd Dilbi) 

(3) lledi 

(4) Dabbol 

COG8ideratioD the backleg in irriptiOD _iIt 
considoriDs the projects received from 
Mabaraslttra 'I 

'CHB MINISTBR OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI) : 
(a) While no irrigation project is awaitq 
environmental cloarance, ten minor and 
medium irrigation scbemes requiriQa approval 
under the Forest (Conservation) Act, 1980 
have not been cleared due to non-submission 
of requisite details. 

(b) Area under irrigation in Maharashtra 
is 10.9% against 29.7% in the country. 

(c) Each project is considered on its 
merit and a final decision is taken as soon as 
the required details are furnished by the 
project authorities. 

Proposals for Developmeat of Ports In 
Mabarasbtra 

2336. SHRI PRATAPRAO B. 
BHOSALE: Will the Minister of SURFACB 
TRAN!)PORT be pleased to state : 

(a) whether certain proposals for deve-
lopment of ports have been received from 
Government of Maharashtra ; 

(b) if so, the details thereof includina 
the financaal implication involved in the 
development of each port; 

(c) whether Government of Maharashtra 
has also moved for scttiDf up of new ports in 
the State ; and 

(d) if so, the details thereof? 

THE MINISTER OF STAlE OF'1lIB 
MINISTRY OF SURFACB TRANSPORT 
(SHRI RAJBSH PILOn: (a) aad (b). Tho 
Government of Maharashtra had requested 
the Government of India ill 1984 for 
financial assistance for the development of 
the followina ports : 

15.50 

1.94 

0.36 

5.61 




